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fices manned by physically handicapped
persons?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND CHEMI-
CALS AND DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
JAlI PARKASH): (a) Two.

(b) One-Long distance connected to
nearest Auto Exchange viz. Nanjangud.

(c) It has been planned to automatise
the local exchange during the 8th Five Year
Plan when more PCOs will be provided with
STD facility.

[ Translation)
Piiferage of Telephone Cables

1218. SHRI BALESHWAR YADAV:
SHRI YASWANTRAO PATIL:

Willthe Ministerof COMMUNICATIONS
be pleased to state:

(a) whether incidents of pilferage of
telephone cables are occurring in Delhi and
other parts of the country;

(b) if so, whether any such case has
been reported in Delhi recently; and

(c) if so, the details thereof and reme-
dial steps the Government propose to take in
this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND CHEMI-
CALS AND DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
JAI PARKASH): (a) and (b). Yes, Sir.

(c) 84 cases of cable theft have been
reported in different parts of Delhi during
January-November, 1980

The following remedial steps are being
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taken in this regard:—

(i) Laying of underground cables at
greater depth and burying in
concrete at vulnerable places.

(i) Constant interaction with police
authorities for strengthening the
night patrolling etc.

Construction on IFFCO Aonla Project

1219. SHRIRAJVEER SINGH: Willthe
Minister of AGRICULTURE be pleased to
state:

(a) whether the C.B.l. has probed into
the alleged malpractices in the construction
of the IFFCO Aonla Project; and

(b) if so, the outcome thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI RAM BAHADUR SINGH): (a)
and (b). The matter has been referred to the
Central Bureau of Investigation. A report
from them is awaited.

S.T.D. Facllity In Khatte, Laddakh

1220. MOHD. HASSAN COM-
MANDER: Will the Minister of COMMUNI-

CATIONS be pleased to state:

(a) whetherthe Government propose to
provide STD facilty in Khatte, Laddakh
(Kargil-Leh):

(b) if so, the time by which it is likely to
be provided; and
{c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND CHEMI-
CALS AND DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
JAI PARKASH): (a) Yes, Sir.
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(b) By March, 1991.

(c) Does not arise.

[English)
Inter-State Water Disputes
1221. SHRI L.K. ADVANL:

SHRI PYARELAL KHANDEL-
WAL:
SHRI TEJ NARAYAN SINGH:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) the names of inter-State water dis-
putes in the country and since when these

are pending;

(b) the steps taken to resolve these
disputes and the outcome thereof;

{c) whether there is any proposal to
streamline the process to ensure quick solu-
tion of such disputes;

(d) it so, the details thereof and the time
by which these are likely to be resolved; and

(e) the names of disputes referred for
arbitration and the date on which this was
done?

THE MINISTER OF WATER RE-
SOURCES AND MINISTER OF SURFACE
TRANSPORT (SHRI MANUBHAI KOTA-
DIA): (a), (b) and (e). Under the provisions
of the inter-State Water Disputes Act, 1956,
two disputes, namely, sharing of surplus
Ravi and Beas Waters and sharing of Cauvery
waters have been referred to the Tribunals in
April, 1986 and June, 1990 respectively. As
regards the proposal from Madhya Pradesh
for consideration of the questions associ-
ated with Mahi Bajaj Sagar under the inter-
State Water Disputes Act, an inter-State
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meeting is proposed to be convened shortly.
Apart from that there are some inter-state
issues regarding interpretation of earlier
agreements, sharing of surplus waters, etc.

(c) and (d). For expediting amicable
settlement of inter-state issues in water
resources between the States, a Standing
Committee of the National Water Resources
Council has been constituted in April, 1990.

[ Trans!ation]

Telephone Facility to Each Village Pan-
chayat

1222. SHRI K.C. TYAGI: Will the Min-
ister of COMMUNICATIONS be pleased to
state:

(@) the number of Village-Panchayats
likely to be provided with a telephone during
1990-91; and

(b) the number of Village Panchayats in
Ghaziabad likely to be provided with this
facility and by what time?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND CHEMI-
CALS AND DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
JAI PARKASH): (a) 3000 number of village
Panchayats are likely to be provided with
Telephones during 1990-91,

(b) In Ghaziabad District there are 608
Gram Panchayats out of them 37 Gram
Panchayats have been provided with Tele-
com, facilities so far. The 571 remaining
Gram Panchayats have been planned to be
provided with this facility progressively dur-
ing 8th Five Year Plan subject to timely
receipt of the equipments.





